Central administrative Tribunal

Frincipal Bench,New Jelhi.

Op-295/94

New 2elhi this the 3rd Day of October, 1994.

/

Hon'ble Mr.Jjustice 3.K. 2haon, Vice-Chairman{J)
Hon'ble Mr. B.N. Dhoundiyal, Member( A)

Shri Mahesh Chand Gola,

3/0 3hri 3waraj 3ingh,

R/o Jard No.3, Sector No.4,

Krishna Nagar,

New itelhi, Applicant

(through Ms. Bharti 3harma, advocste)

vV ersus

l. Union of India, :
through its 3ecretary,
Ministry of Uefence,
south Block,

New Jelhi.

2. Controller,
Seneral Uefence Accounts
dest 3lock-V,
R.K. Furam,
Ne'.'\’ :)e lh 1. .

3. Jt.Controller of Defence
Accounts (Funds),
Meerut Cantt.

4, Controller of Jefence Accounts,
(Central Commnand),
Meerut Cantt.

5. Acccunts Officer,
Administration,

Controller of Defence Accounts,
(Central Command),Meerut. Res pond ents

(through 3h.P.H. Ramchandani, 3r.Counsel)

WRDER( RAL) ‘
delivered by Hon'ble Mr.Justice S.K.Dhaon, V.C.{J)
The applicant's own case is that his
services were terminsted w.e.f. August, 1992,
The principal prayer is that the order of terminztion

may be uashed.

5 . - . . .
2., This O.a. has been presénted in this Trihyael

on 25.01.1994. It is accompanied by an apylication,

Seeking condonation of delay. de have exaninad

the contents of the same and we are not satisfi:d
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uith the explanation offered., Accordingly it is

dismisSed as barred by limitation,
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AON)
MEMBER(A) Y ICE- CHAIRMAN(D)




